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SUBJECT:— ForuardinQ of copies of the Ordes passed by 
the Central Admini6trafive Tribunal,Bangalore. 

—xx x— 

Please find enclosed herevith e copy of the 

Passed by this Tribunal 

in the above mentioned application(s) on 	_ 
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CENTRAL AD1INISTFATIvE TRIBUNAL 

BANGALORE BENCH 

ORIGINAL APPLICATION No.15/1994 

THIS THE 7TH DAY or JANUARY, 1994 

Sri C. Ramaish, 
S/o. Late Rangaiah, 
Aged 54, Years, 
Junior Officcr(Administrative), 
Anthropological. Survey of India, 
Southern Region, ysore-2. 

(By Advocate Shri 0. Sreadharan) 

Vs. 

Union of India 
by its Secretary, 
f'iinistry of Human Resources Development, 
Department of Culture, 
New Delhi. 

The Director, 
Anthropological Survey of India, 
Government of India, 
27, Jawaharlal Nehru Road, 
Calcutta - 700 016. 

3 Head of Office, 
Anthropological Survey of India, 
Southern Region, I'ysore-2. 

Appi icant 

.. 0 

	Respondents 

OR D E R 

Shri Justice P.K. Shyamsundar, Vice Chairman, 

We have heard Shri 0. Sreedharan in this application 

h seeks for arinaling of an order of transfer. The transfer 

to far off Shillong. But, the applicant holds a 

; 	( 	 - 
( 	postinvcl\tng All India Transfer Liability. The post which he 

'\ 
$iolds at' 1Iore, according to the learned counsel, he has served 

4 

\ C - 	there sincé
1  1986. We think after six years of continuous service 

sçi5in6 place, shifting from that place to another is nothing out 

of the ordinary, if app'icant's services are required in the 

interest of public at Shillong, he will have to go and cannot demur. 

.2.. 



2 	 When this order was being dictated, the learned counsel 

seeks to withdraw this applic tion. We retain this order but 

permit coufl8el to withdraw this appliati n and dismiss the same 

as withdrawn 
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